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csA 461/( MAH)/ 2017.
ORDER.

1. None present.

2. This Petition is transferred from the Hon'ble Hagh Court.

3. This Petition is in respect of Amalgamation Scheme.

4. Since no one is present Registry is directed to issue notice to
t"zn-4

the oartic, ''
5. Next Date of hearing is fixed on 20-06-2017.
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